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Reservation of Vacancies for Ex-
Apprentices

1471 SHRI S M BANERJEE
SHRI INDRAJIT GUPTA

Wil the Mimster of LABOUR be
pleased to state.

(a) whether the Central Apprentice-
ship Council has made a proposal 1o
the Government of India to make it
obligatory for the industrnal umts to
keep 50 per cent of the vacancies
reserved for the ex-apprentices; and

{b) if g0, what is Covernment’s re-
action thereto?
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THE MINISTER OF LABOUR
(SHRI RAGHUNATHA REDDY): (a)
and (b) No. The Central Apprentice~
ship Council at its meeting held on
318t July, 1975 considered the question
but the congensus was not in favour
of a statutory reservation of vacancies.

Accidents in Coalmines in First Shift

1472 SHRI N K SANGHI,
SHRI R. 8. PANDEY.

Will the Mimister of LABOUR be
pleased to state.

(a) whether Government’s aitention
has been drawn to a study which
reveals that 30 per cent of fatal cosl-
mines accidents have occurred in the
first shift 1n the past,

(b) if so, whether Gove:nment have
tried to find out the factors that con-
tribute to such occurrences mainly in
the first ghift, and

(¢) the remedial measures now being
proposed to check surn disasters?

THE MINISTER OF LABOUR (SHRI
RAGHUNATHA REDDY) (a) and (b)
One of the findings of the study made
by the Chief Inspector of Mines in
India of accidents due td fall of roof
and sides for the years 1973 74 1s as
follows —

“50 per cent fata] accidents occur
in the first shift when concentration
of inspection by higher offiaals 1s
predommant Naturally, responsi-
bility for ensuring safe working
place 1s given the least attention on
the viea that the responsibility can
be divided amongst a number of
officials 1f any accident takes place ®

(c) Several comprehensive sugges-
tions have been made in the aforesaid
Study All Managing Ihrectors and
Senwor officers of management have
been addressed on the subject drawing
their attention to the findings of the
Study and Recommendations have
been made for stricter compliance of
the safety statute





